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Title: Election of One member from Lok Sabha to the Joint Committee on Offices of Profit.

श�ी रेवती रमण िसंह : महोदय, म� प�	ताव करता ह� ं :-

"िक यह सभा श�ी सव� स�यनारायण को मंित�मंडल म� शािमल िकए जाने पर 6 िदस बर 2012 को सिमित से उनके �यागपत� के कारण लाभ के
पद$ संबंधी संयु' सिमित क( शेष अविध के िलए सद	य के +प म� काय, करने के िलए, एकल संक�मणीय मत -ारा आनुपाितक प�ितिनिध�व
प�णाली के अनुसार अपने म� से लोक सभा के एक सद	य को िनवा,िचत कर� "

 

MR. CHAIRMAN: The question is:

 
"That this House do proceed to elect one Member of Lok Sabha from amongst themselves in accordance with
the principle of proportional representation by means of the single transferable vote, to serve as a member for
the remaining term of the Joint Committee on Offices of Profit vice induction of Shri Sarvey Sathyanarayana in
the Council of Ministers and his resignation from the Committee on 6 December, 2012."
 

The motion was adopted.

...(Interruptions)

 


